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Misc. Appf No. 6

LAkt

sent to the :—ten;'

'writ Pat:.tion No. 29gi/31 fih'a? 'b"ﬁe _15
- at ,Allahabad on .1.5.1.8.1. and transfenrﬁaﬁghw. -; SR
-

case and quashmg certain entrns givan in the an*nual cﬁaﬁ-". |
dential report of the petitioner and certain other matters o,
connected therein. In view of the provision of sactlﬂﬁfz(a’la"‘ |
of the Administrative Tribunals' Act, 1985, this Tribunal
indeed does not have any jurisdiction in this case. The

writ petition filed, therefore,be transmitted back to the

Registrar, Allshabad High Court of Judicature at Allshabad
within 3 days hereof, as requested by the petitioner.

MEMBER (J) |
(sns) - .

March 16, 1990
Allzhabad.




